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by the Income-tax Officers for such
deductions and the number of sea-
men to wirom such deductions have
been granted since 1-4-78 and the
number of claims pending are not
readily available with the Central
Government.

Rate of interest charged from Ex-
servicemen by public sector banks

4462, SHRI BHOGENDRA
JHA : Will  the Minister of
FINANCE be pleased to state :

(a) what is the rate of interest
charged from ex-servicemen by the
public sector banks ;

(b) what is the rate of subsidy
granted to ex-servicemen having
taken loans from banks for self-
employment particularly in Bihar ;

(¢) whether any such- point was
raised by the Bihar State Sainik
Board from the Madhubani branch
of the State Bank of India on 27
February, 1981 ; and

(d) if so, details of the reply
thereto ?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT) :
(a) to (d). Tnformation is being
collecte | and to the extent available
will be laid on the Table of the
House.

CCS (Pension) Rules, 1972

4463. SHRI HARISH KUMAR
GANGWAR :

SHRI R. L. P. VERMA :

Wit the Minister of

FINANCE be pleased to refer to
sub-class 3 (a) (1) of Rule 54 of
CCS (Pension) Rules, 1972 and
state :

rd
(a) how does it take care of the
boeaved family when the obligatory
expenses remain still intact like
education, marriages etc ;

(b) whether Covernment propose
to delete the words “whichever is
less” for a period of 7 yearsand
“whichever is less” appearing in lines
7, 9 and 12, thereof to make the
Rules meaningful ; and

(¢) the number of cases where
pension of the superannuating em-
ployee has been delayed with reasons
thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA) :
(a) Substantial improvements have
been made over the years in respect
of the pensionary benefits payable
to families of deceased Government
servants. The minimum and maxi-
mum amount of normal family pen-
sion have been raised from
Rs. 25/- and Rs. 150/-
per month to Rs. 60/- and Rs. 250/-
per month, respectively. Further,
family pension is now payable at
twice the normal rate for a period of
seven years or till the deceased Go-
vernment servant would have attained
the age of 65 years, whichever is
earlier. Besides, the maximum age
limit for eligibility of family pension
in respect of children of the deceased
have been raised. In addition to
family pension, graded relief is also
paid to family pensioners @ 65%
of pension, subject to a minimum of
Rs. 65/- per month and a maximum
of Rs. 325/- per month, which is
revised after every 8 points increase
in the average consumer price index.
Moreover, Government are 1ntroduc-
ing a . Group Insurance Scheme
from Ist January, 1982 which will
substantially improve the availability
of funds to the family pensioners.
Thus, Government have endeavoured
to liberalise the payments to family
pensioners to the maximum possible
extent with the available resources.

(b) No, Sir.

(¢) The information is not readily
available and will have to be collected
from various offices spread all over
India. The time and labour involved
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in this process will not be commen-
surate with the results expected to
be achieved.

Income Tax Survey

4464. DR. AU. AZMI: Wil
the Minister of FINANCE be pleased
to refer to the reply given to Unstar-
red Question No. 1912 on 28th
August, 1981 regarding assets of
people working in public dealing
departments and state :

(a) the number of Houses sur-
veyed by the Income-tax Department
to-date, with results thereof ;

(b) how much timeit is likely to
take to complete the entire survey ;

(c) whether a survey of all the
files is proposed to be undertaken
to ensure that they are brought upto-
date ; and

(d) if not, the reasons thereof ? '

THE MINISTER OF STATE
IN THE MINISTRY OF FINANCE
(SHRI SAWAIL SINGH SISODIA) :
(@) The Income-tax Department has
surveyed 3,180 house properties
resulting into detection of 916 new
Wealth-tax cases.

(b) to (d). The income-tax
authorities have been asked to
complete the survey of the entire
area of Delhi. Though efforts are
being made to complete the survey
as early as possible, itis not possi-
ble to indicate precisely when the
entire survey will be completed.
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Confrence of State Tourist Ministers

4466. SHRI H. N. NANIJE
GOWDA : Will the Minister of
TOURISM AND CIVIL AVIATION
be pleased to state :

(a) whether the Conference of
State Tourist Ministers was held in
December ;

(b) 1if so, were the subjects dis-
cussed in the conference and how
many States’ Ministers participated
in the conference; and

{¢) what were the decisions
arrived at to improve and give incen-
tives to the tourist industry ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHARMA) : (a) and (b).
Yes, Sir. The State Tourism Mainis-
ters’ Conference was held in Delhi
on Ist and 2nd December 1981 and
was attended by 22 Ministers of
Tourism from States and Union





